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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O. A. No. 130 OF 2025

U/S SEC 14 & 15 OF N.G.T ACT, 2010

IN THE MATTER OF
VARUN GULATI ....APPLICANT

Versus
STATE OF UTTAR PRADESH & ORS
..RESPONDENTS

WRITTEN SUBMISSIONS ON BEHALF OF THE
APPLICANT

MOST RESPECTFULLY SHOWETH:

1. That the present Original Application is being heard
by this Hon'ble Tribunal with respect to illegal
operation of highly polluting red category units
engaged in jeans dyeing/processing activities
without  obtaining requisite  environmental

permissions, consents and clearances.
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2. That this Hon’ble Tribunal, vide order dated
28.01.2026; has already taken note of the
widespread violations and recorded that multiple
units were found operating illegally and action
including disconnection of electricity and closure

directions had been undertaken.

3. That it is also an admitted position on record that
several respondent units were operating without
obtaining consent from the Pollution Control Board
and without statutory- compliances, warranting

imposition of Environmental Compensation.

4. That the subsequent development which took place
in gross violation of the Honourable tribunal’s
proceedings is that, despite the pendency of the
present proceedings before this Hon'ble Tribunal
and despite closure attions taken by the Joint
Committee/Authorities, it has come to the

knowledge of the Applicant that at least 11 of the
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respondent units have illegally restarted their

operations.

. That the said units have unlawfully resumed their

jeans dyeing operations without obtaining
mandatory Conéent to Establish/Operate
(CTE/CTO), without securing any No Objection
Certificates (NOCs) or statutory approvals from the
competent authorities, and in an attempt to evade
the regulatory actions, have delibe_rately changed
their names and shifted locations, continuing their
polluting activities across District Sambhal,
Amroha and Moradabad, thereby demonstrating a
clear pattern of deliberate, repeated and wilful
non-compliance with en’vironmental laws.

The Geo Tagged Photographs showing dyeing

units operating illegally are annexed

herewith and marked as ANNEXURE A/1.
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6. That such conduct clearly establishes that the
private respondents are habitual, deliberate and

repeated violators of environmental laws.

7. That upon discovering these illegal activities, the
Applicant promptly Iodg;ed 6 complaints along with
the geo locations of the units, on the IGRS Portal,
which are still pending.

The True Copies of the Complaints lodged by
applicant on IGRS portal are annexed

herewith and marked as ANNEXURE A/2.

8. That pursuant to one of the said complaints lodged
by the applicant, the City Magistrate, Sambhal
conducted an inspection of Sirsi area in Sambhal
and found two units actively operating in violation
of environmental norms, and accordingly those
units were immediately sealed. The news was
covered by the media and was published in various

News papers. The News Published in
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g

Newspapers regarding Sealing of Dyeing
units by City Magistrate Sambhal is annexed

herewith and marked as ANNEXURE A/3.

- That furthermore, on the complaint of the

Applicant, inspections were also carried out in
District Moradabad and District Amroha by UPPCB,
wherein the units were similarly found to be in
violation of environmental norms, and the said
units were thereafter -effectively sealed by the
Pollution Control Board. It is humbly submitted
that these are the same units which were
previously operated in sambhal by private
respondents. The True Copy of the ATR of units
sealed on the complaint of applicant in
District Moradabad and District Amroha by
UPPCB is annexed h;rewith and marked as
ANNEXURE A/4.

That however, several other units continue to

operate at different locations, under different
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names, the geo location of which, are given as
above.

That it is most respectfully submitted that such
illegal operations are being facilitated due to grant
of three-phase electricity connections by UPPCL.
Without such electricity supply, these polluting
dyeing units cannot f;nction. Despite previous
disconnections noted in the record, fresh
connections are being granted to the same
violators under different names, thereby defeating
the entire regulatory mechanism.

That the conduct of the private respondents is
wilful and in blatant disregard of the ongoing
proceedings before this Hon'ble Tribunal, is
environmentally harmful due to continued
discharge of untreated effluents, and is clearly
evasive and misleading as the respondents have
been changing names and locations to bypass

enforcement, and such repeated and deliberate

-

335



336

13.

(O

violations not only defeat regulatory action but also

undermine the authority of this Hon’ble Tribunal

and the framework of environmental governance.

PRAYER:- %

In view of the above facts and circumstances, it is

most respectfully prayed that this Hon’ble Tribunal

may be pleased to: |

a) Direct immediate inspection of all newly
operating units in District Sambhal, Amroha
and Moradabad.

b) Direct UPPCL not to? grant or restore electricity
connections to any such units without prior
clearance from UPPCB

c) Pass any other order(s) as this Hon'ble
Tribunal may deem fit in the interest of

Justice, environment and public health,

- Applicant
Through A

New Delhi o BY \\ N%b
Dated: 25.04.2026 &Wﬂ \%
A, I

ZAIDI & MANS HAL
ADVOCATES
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11 ANNEXURE A/1

GEO TAGGED PHOTOGRAPHS SHOWING DYEING UNITS
OPERATING ILLEGALLY

i, TR e, HRd
§ Jipw+ppm, e, ST e 2443071, 9Rd

Lat 28.636291° Long 78.64693°
£ 3faar, 05/04/2026 05:15 PM GMT +05:30
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3 cPps Map camera

ITEHYR, 3R UaRT, YR ===
HOgp+6pc, TEHTR, IR UM 244242, YR
Lat 28.575483° Long 78.386496°

HHER, 06/04/2026 11:56 AM GMT +05:30
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ﬂ GPS Map Camera

Yedlel, STR UL, YR ==

Jipw+ppm, Y&ter, 7R HeeT 244301, YRd
Lat 28.636258° Long 78.6469°
fIaR, 05/04/2026 05:14 PM GMT +05:30

GPS Map Camera

STEHYY HI, YaTel, SR Uesr 244242, 9RA
Lat 28.579862° Long 78.394839°
gmeaR, 06/04/2026 12:07 PM GMT +05:30
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& cPs Map camera

ARY!, ITR Ucll, YR &=

SMEHYR AT, YaRdl, IR UM 244242, R
Lat 28.58065° Long 78.395744°

HHER, 06/04/2026 12:14 PM GMT +05: 30
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Chhevra, 3ITR Uesl, ¥Rd ==
M9O67+m4j, Iaurd |#rf, Mohalla, Chhevra,

IR USSR 244242, IRA
Lat 28.660307° Long 78.362176°

HHaR, 06/04/2026 12:57 PM GMT +05:30
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o= 25 3 Q GPS Map Camera ' |

STHRIET, IR USRT, WRd =
= & arf, SR U 244242, YRd, 3HE, ST

® U2 244242, AR
Lat 28.699432° Long 78.291147°
HHGR, 06/04/2026 02:40 PM GMT +05:30 .
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" Sambhal, ITRX UM, YR ==
= Sh-51, @9« - 8944z d°f, Said Nagli,

# Sambhal, 3T W&T 244242, MR

8 Lat 28.666277° Long 78.402792°

= IHar, 06/04/2026 05:10 PM GMT +05:30

e = - >
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3 &ps Map camera

ISR, IR UekT, R ==
M9O82+q36, ISR, IR UM 244242, HRd
Lat 28.6667° Long 78.349593°

AR, 06/04/2026 05:35 PM GMT +05:30




¥4 GPS Map Camera

ISR, I U, R ===
M982+q36, ISTRI, 3T UM 244242, WRd

Lat 28.667428° Long 78.349191°
IiHarR, 06/04/2026 05:59 PM GMT +05:30
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HdlT<chU< Ei?«", 3<i¥ EI%QT, HRd ==
Qh7q+p5g, JIRHIR &, IO VT 244304,
EIEGE
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HaR$YR §¢, IR U, R == 88

Qh7q+p5g, IR &g, I Ual 244304,
ART
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S0 - gERGUR sig, ITR VAR, R =

L 'Qh7q+p5g, HIRGBUR sc, IR Wam 244304,
HXT

Lat 28.764143° Long 78.588405°
] , 07/04/2026 01:15 PM GMT +05:30
Pt A 4 -




351

tn Bree

Cog
e ot e @

2

Errt wxl ol o

B W

| GPS Map Camera

r

HRd

ATthl, TRIGERE, 39 UG 244301

30

Long 78.665315°

(9}
o
+
_l
2
O
p=
a
O
o
(4]
o
©
N
O
N
S
<
e,
S
™~
o

Lat 28.665239°




352 Py
: A'ﬂ')’)Q?( qu}?{L/Q

' 4) 40013726006906

fereraa féqiss - 13-04-2026

AT fdeRT - This is to inform you that 2 illegal Red category
jeans dyeing unit is operational at Dhawarsi village under

- Amroha district causing water pollution by discharging
untreated effluent underground derground through reverse
borewell without any treatment.

it is to be noted that this trade of jeans dyeing required huge
amount of groundwater which is extracted through illegal
borewells.

Honourable NGT in its past several orders has asked uppch to
keep strict vigil on these polluting units but unfortunately all
these units are still mushrooming at different villages of Amroha
district without any fear of getting caught.

it is most respectfully submitted before you to kindly ensure
strict action be taken against these polluting units by imposing

environmental compensation and by disconnecting their
electricity supply.

location of this dyeing unit. 28.579788, 78.394806 and
28.575483, 78.386496 , i have attached geotagged
photographs of the dyeing units for reference.
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- 6) 40013726006695

ferpraa et - 10-04-2026
ferraa & T - difd .

TS f&=ROT - This is to inform you that 3 illegal jeans dyeing
units are operational at Ujhari area under Amroha district

without obtaining CTE, CTO and HWM from UPPCB causing
water poliution .

kindly take note that all these units covered under red category
and required huge amount of groundwater which is extracted
through illegal borewells and same is being discharged
untreated in drains and underground through reverse borewells.

honble NGT in its past several orders has asked uppchb to keep
strict vigil but all of these polluting units are operating without
any fear of getting caught.

it is most respectfully requested before you to kindly ensure

strict action be taken against all these 3 units under water act

by disconnecting their electricity and by imposing EDC as per
guidelines of water act.

all the 3 geotagged locations mentioned below alongwith
photographs of 3 units.

1.28.667325,78.349231
2. 28.660331,78.362318

= 28.666645]8.349521
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2) 40020526008180

fereraa féai®s - 19-04-2026

ATEEH faavoT - This is to inform you that an illegal Red category
jeans dyeing unit is operational at Mubarakpur Band area under
Sambhal area of Moradabad , operating without obtaining CTE
CTO and HWM from UPPCB and i§ extracting lacs of litres
groundwater illegally and same is being discharged untreated
without any treatment causing depletion of groundwater and

ETEL 2T
pollution.

honourable NGT in its past several orders has asked UPPCB to
keep strict vigil on these units but unfortunately all these units
are mushrooming at different I9cations of Sambhal without any
fear of getting caught.

it is therefore requested before URPCB Moradabad to kindly
ensure strict action may be taken against these poliuting dyeing
units under water act and EP act by disconnecting their power
supply and ensure EDC be imposed on these for poliuting

®

environment.

| have attached photographs of geological locations of the said
unit.

28.764131,78.588229
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1) 40013726007617

ferraa fédis - 21-04-2026

1A fdaRYT - This is to inform you that an illegal Red category .
jeans dyeing unit is operational at Said Nagli, of Ujhari under
Amroha District operational without obtaining CTE CTO and
HWM from UPPCB and are discharging untreated effluent in
drains flowing nearby causing environmental pollution.

NGT in its several orders has asked uppcb to keep strict vigil on
these polluting units but unfortunately these units still operating
and polluting without any fear of fitting caught.

it is requested before Uppcb to kindly take action under water
act by imposing EDC as per Water act and by disconnecting its
electricity.

I have attached picture with geological locations of the polluting
jeans dyeing unit 28.666246,78.402765

=
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5) 40020526007619

fereraa fémis - 12-04-2026
ferTaqg & fefd - dfag

T fdeRoT - This is to inform you that an illegal Red category

jeans dyeing unit is operational at Sirsi area of Sambhal
operational without obtaining CTE CTO and HWM from UPPCB
Moradabad and discharging untreated treated effluent in
drains . ]

This concerned illegal dyeing unit is extracting groundwater
lllegally without any groundwater permissions.

NGT in its past several orders has asked to keep strict vigil on
these polluters but infortunately these polluters operating
without any fear of getting caught.

therefore it is requested before you to kindly ensure strict
action be taken against the polluting unit under water act by
disconnecting its electricity and by imposing EDC.

location of illegal dyeing unit

28.636335,78.646909
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3) 40020526007768

ferrae s - 14-04-2026

3TereH fdaROT - This is to inform you that an illegal Red category
jeans dyeing unit is operational at Mehmoodpur Mafi area of
Sambhal without obtaining CTE CTO and HWM from uppch and
Is extracting several lakhs litres of groundwater through
borewell and same is being discharged untreated treated in
drains causing pollution.

it is to be noted that the trade of jeans dyeing is a water
intensive trade and operating without UPPCB consent its is
illegal under water act and EP act.

honourable NGT in its past orders has asked uppcb moradabad
to keep strict vigil on these poliuting units but these units are
mushrooming in several areas of Sambhal without any fear of
getting caught.

therefore ot is requested before uppcb moradabad to take
appropriate action against these illegal dyeing units by
imposing EDC under PPP and water and and by disconnecting
their electricity.

| have provided its geological location as well as photo taken
along.

28.665372,78.665129
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REGIONAL LABORATORY BIINOR, 3 F
Utiar Pradesh Pollution Control Borad,
Mahavshi Dayanand Nagar, near St Mary's School, Adampur-Chakkar road,
Bijnor-246701, Phane: (01342) 2604345 E-Mail 1D-robijnavr@uppeb.in

TEST REPORT: WATER LABDORATORY (WASTE WATER)
SiNo. It R R8¢ [202¢

D¢, of compitation of test report. 39 .ﬁ}.‘g‘g Period ot‘mting:?.df.’.% 28— °! /

I+ Nawmeand Address urmdmw&mz..fcﬁ@jﬂ'r?..,,Un.fi:...ﬁtw.... -f....t:f.ﬁdf...ﬁfmm ........
oo THOAGPUNe....p B0 R, £ 2823142908, (8.:.295207).....

= Type of Sample (Grabi/Composite/Tutegrated):......... (15t RN SRt
3 Sampieﬂ‘allﬁcudby;*....M&h...:‘SM%..A&E}"..J‘M (.. smes.{ B

A LT TR BT T e n-‘in; BREAARRNL RN NIt RN E AR R NS SRR l-|--¢4¢|’1ﬁ-lloinl-&c‘li!!t!lot-*s-.rn-u-..--ruuvnﬁdﬂll
4 Colour & Odour:...... }.J ﬁil...iMh.&Uﬁﬁ&%Mi ...................... AV
f p 13 >
S~ Quantity & Packing (Plast Jericane/Any Otherye. Mt LA, TOULCOIIL oo

6= Date & time of Sample Collection: 1#.331*3&363-93;“[ g i.

------

d T T

VARG ERTAAN SIS AP S Ay

T~ Industry Representative ........... maMd'Rrkmém LT T TC R
.8“ bat‘ Ofsample uwptmLamr&iﬂry:-u-unul.l.S{.p..g.!.M‘fii“u ----- AR RS R A N R A E N SR N NA ST VAT A SRR A Lt R it *
9-  Method of analysis........... APHA, AWWA, WEF, 24th Edition, 2023; IS 3025 (Part-44): fur BOD
| = /ﬁ" Tder / Parameter { T/ Unit R“ui;ia
SNo. | : ynpling Pyint
il S e )
. : U = ditlichs)
I | 91 % /pH, 4500 H' B Electrometric Method : 4+-8
2. | uviwEs ifere/ Suspended Solids, 2540 D Towl Suspedod | TR/ /gl 190
| Solids dried at 103-105°C
3. | WRE WTle8 /Dissolved Solids, 2540 C Total Dissolved T /et /meil 2340
Solids dried at 180°C
4. | €al®/B.OD, 3 day 27° C IS 3025 (Part 44): 1993 Bio | TuT/ S/mgil 400
chemical Oxvgen Demand
5. | 302l /COD, 5220 B Open Reflux Mathod P /elimg 1286
5. Other parameter
i e V,.m......- ................... : i e
Reference: (1) General Standards for Discharge of Environmental Pollutants are Part-A : Effluents (Schedule-v)
The Environment (Protection) Rules, 1986 Source: http//epeb.nic.in/General Standards.pdf;

(2) Besides theso standards, refer EPA standards for specific industry Source: opeb.nic.inndustry_Specific_Standards.php
(3) All parameter are in mg/| except, pH, TC & FC, Colour & Odour.

No@: 1- The results in the Test Report relate only to the items tested.
2- The report shall not be reproduced - except in full, without the written permission of laboratory,
3- The test report pertains to the sample as received in Lab,
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